07.03.2017 J-1 PRNOUNCEMENT OF JUDGEMNET (APPLT. JURISDICTION)

COURT NO.2
HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. FAO(OS) 385/2014 M/S CARAVAN COMMERCIAL ARVIND NIGAM, K. DATTA
CM APPL. 14139/2014 COMPANY LTD. MANISH SRIVASTAVA
VS. YASHASHWI AGGARWAL DAYAN KRISHNAN, JEEVESH NAGRATH
& ORS. MONICA MANCHANDA,CHETAN GAUTAM, MEGHNA BAL

MANISH VASHIST, DEEPAK SAHNI
LALIT GUPTA, GAURAV LAVARIA

2. FAO(OS) 386/2014 SMT. PUSHPA DEVI DEEPAK SAHNIT
CM APPL. 14143/2014 VS. SHRI YASHASHWI DAYAN KRISHNAN,
CM APPL. 14145/2014 AGGARWAL & ORS. JEEVESH NAGRATH,MONICA MANCHANDA

CHETAN GAUTAM, MEGHNA BAL
MANISH VASHIST,ARVIND NIGAM, K. DATTA
MANISH SRIVASTAVA,LALIT GUPTA, GAURAV LAVARIA

3. W.P.(C) 10765/2015 ICICI BANK LTD. ABHINAV VASHIST, E.R. KUMAR
CM APPL. 27682/2015 VS. KAPIL PURI & ORS. RAVEENA RAI, ABHIRAM NAIK
KAMAL MEHTA, SUNIL CHOUDHARY

4. FAO(OS) 150/2015 SAROJ AGGARWAL & ANR. AMIT SIBAL,TEJAS KARIA
CM APP.5860/2015 VS. SHAKUNTALA AGGARWAL AKHIL ANAND, SIDDHARTH AGARWAL
CM APP.17825/2015 RAJESH GUPTA, HARPREET SINGH

PRANJAL SARAN.

COURT NO.2

(DIVISION BENCH-2)

HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE ANII. KUMAR CHAWLA

AT 10.30 A .M
1. W.P.(c) 5657/2010 DIPAK DAS & OTHERS MADHU TEWATIA, ADHIRATH SINGH
VS. UOI & OTHERS SACHIN SAINI, RAJAN SABHARWAL
ANJANA GOSAIN

AT 2.15 P.M.

2. FAO(OS) 102/2016 SUPREME HOUSING AND KARAN LUTHRA,NIYATI KOHLI
HOSPITALITY PVT LTD. ARUN KATHPALIA, HIMANIE KOTOCH,
& ORS. VS. SRS PRIVATE SAMAKSH GOEL

INVESTMETNS PAWAI LTD.
& ANR.



07.03.2017

1. CRL.A 75/2017
CRL.M.A 1126/2017

AT 2.15 P.M
1. CRL.A 455/2001

J-2 PRNOUNCEMENT OF JUDGEMNET (APPLT.

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

BHIM KUMAR @ RAJU DHAN MOHAN, TANU B. MSIHRA
VS. STATE (GNCT OF SARTHAK MAGGON
DELHI) AMIT AHLAWAT

COURT NO. 30
HON'BLE MR. JUSTICE P.S.TEJI

INDUL SHAH M.L. YADAV, APPLELLANT IN PERSON
VS. STATE ASHISH DUTTA

HIGH COURT OF DELHI

06" MARCH,2017

JURISDICTION)

REGISTRAR (LISTING)



07.03.2017

AT 10.30 A.M.

21. O.M.P. 1409/2014

AT 02.15 P.M.

32. 0.M.P. (COMM) 371/2016
I.A. 9480/2016

AT 10.30 A.M.

26. Cs(CoMM) 67/2016
I.A. 1415/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-B)
HON'BLE DR. JUSTICE S. MURALIDHAR

HEALTH FOOD PRODUCTS PRIVATE PAWAN UPADHYAY, RAJESH CHHETRI,
LTD MEENAKSHI RAWAT, UTSAV VAID,
Vs. SIDDHI VINAYAK INDUSTRIES SHAMBO NANDY

PRIVATE LIMITED UCUC LEGAL LLP,

*kkkkkkk

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

MMTC LTD. CHINMOY PRADIP SHARMA,
Vs. CHAUHAN JEWELLERS & ORS. SAYAN RAY, ALOK KUMAR,
NAIR RENJITH RAMESH,

JITENDRA KUMAR,
*kkkk

COURT NO. 22 (0S-A)
HON'BLE MR. JUSTICE R.K.GAUBA

SUPER CASSETTES INDUSTRIES PRACHI AGARWAL, ANJANA AHLUWALIA
PRIVATE LIMITED

Vs. SCN SUJLA CHANNEL
Kok gk ok ok ke k
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